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896. SHRI SWAISINGH SISODIA
Will the Minister of HOME AFFAIRS'
TE wEET be pleased to state .
1[STATEMENT BY SHRI GHULAM NAB! SOGAMT,

A FORMFR MINISTER OF JAMMU AND

KASHMIR

|
|
(a) whether any suggestion has recently ’
been received by Government from the
Bharatiya Sahitya Sansthan, Delhi for
amending the text of the Nationai Anthem
and .

897. SHRI NAGESHWAR PRASAD
SAHALI :
SHRI SITARAM SINGH :
Will the Munistet of HOME AFFAIRS/
" w=y be pleased to state :

(b) 1f so, the reactton of Government mn
the matter 7

T AAEE A ITHAT (W qwo gWo (a) whether Government's attention has
been drawn to the statement made by Shr

digfew) (%) S g s
Ghulam Nabr Sogamt, a former Minister
(@) = 77 (797X 77 7 & fF &390 | of Janmu and Kashmu i the Jammu and
o WE ATF STHT F Wi F7 wof =377 #1 | Kashnur State  Legislative  Assembly  on
FIAT FT BIE ETTT(:T TR B the 15th March, 1971 as publshed in the
‘Statesman’, dated the 16th March, 1971
HTHE DEPUTY MINISTER IN THE to the effect that the Secessionists in Kashmur
MINISTRY OF HOME AFFAIRS/ aroused communal feelings during the recent
7z wEwm A gqaiE : (SHRI F H. mid-term poll of the Lok Sabha, and
MOHSIN). (a) Yes, Sir. (b) if so, what concrete steps Govern-
ment piopose Lo take in order to counter
{b) Government’s view has been that | these activities of the secessionsts 7]
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FITHE MINISTER OF STATL IN THI
MINISTRY OF HOMF AFFAIRS/rr&r

Ta@g § e qar (SHRI W C PANT) -
(a) Yes, Sir

(b) The Government of India have already
declared the All Jammu and Kashmur Ple
biscite Front as an unlawful association
under the Unlawful Activities (Prevention)
Act, 1967.

The Government of Jammu and Kashmir |
and the Central Government are closely |

watching the activities of other secessionist
groups and will take apptopriate action
as and when necessary ]

COMMITTFE ON EXPORT PROVO1ION
COUNCILS

893 SHR1 G.R PATIL Wil the
Mmister of FOREIGN TRADF/fa2wn

sqre ®er be pleased to state .

(a) whether the Committee on thc work-
ing of Export Promotion Counctls has
submutted 1ts repoit to the Government,

(b) if so, what are its mamn recommenda-
tions, and

(c) the action proposed to be taken by
the Government thetcon ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE/
favm s warem & Ig-Aar (SHRI A C
GEORGF) (a) No Sir

(b) and (c) Does not arise.

t[ 1 English translation
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ASSAM-NAGALAND BORDER DISPUTE

| 899 SHRI THILLA! VILLALAN
I ' will the Mimster of HOME AFFAIRS/
J Ui gt be pliased to state

(a) whether anv step has been taken by
Government <o far to settle the bosder
disputc  betweer  Assam  ana  Nagaland,
| and

(b) if so what are the details theieof ?
THE MINISTCR OF STATE IN THE
| MINISTRY OF HOME AFFAIR@’:@

wqawerd § wsa &4 (SHRIK C PANT)

l(a) and (b) Th: mattet 15 recening
active attention of the Government

BRATN-DRAIN FROM INULIA

! 967 SHRI THILLAT VILI Al AN
| Wil the Minister of SCIENCE AND

TECHNOLOGY fagm wmit staifs fawm

77 be pleased to srate

(a) whether Government have anv special
proposal to s op the brawn-dram from our
| country, and

t (b} f so what are the details thereof °
|
THF MINISTFR OF SCIENCLC AND TE-
CHNOLOG)Y faam sitt steitfra fawn aee
i (SHRI C SUBRAM ANIAM) . (a) and (b)
| A proposal for creation of supernumeiary
1 posts for appoinimenr of brilthant Suentists,
so that they may not have to go abroad
! for lack of employment opportunities in the
countty, 15 under consideration Some of
| the measures already taken to facilstate the
return of Indian Scientists who are abroad
are given 1n the Statement attached

S1+TEVENT

(A) The following stens have been taken
\ to facilitate return of scientific and technical
personnel to India

(1) Creauon of a Scieatsts” Po_lto provide
for temporary placzient of well-qualihed
Indian scientists and techrologists returning
from abroad




